
BHAORA 20, 1913 (SAKA) 

ice. and unfair trade practices which cau •• 
los. or damage, made by consumers, r.gla-
tered voluntary consumer organisatons etc. 

Petro-Ch.mlcallndu8trlealn KM'a1a 

6668. SHRI. KODIKKUNNIL SURESH: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Govemment propose to 
set up some Petro-Chemical Industries by 
utilising the products from Cochin Refineries 
Limited; 

(b) if so, the details of the down-atream 
industries so proposed; 

(c) the places in the country where such 
industries are proposed to be set up particu-
larly in Kerala , and 

Cd) when these are proposed to be set 
up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIl-
IZERS: (DR. CHINTA MOHAN) : (a> to (d). 
Proposals that were recently received from 
public sedor undertaking for I8ttIng up( 
expanding petrochemical industries by util-
ising the products from Caehin Refineries 
Ltd. are:-

(1) MIs. Balmer Lawrie and Company 
Ltd. are setting up a 5000 TPA Polybut.ne 
plant at Cochin at an approximate cost of 
As.' 8.46 crores. 

(2) MIs. Balmer Lawrie and Company 
has also applied for issue of IJcence for the 

manufacture of propylene Trim4rITtttramer 
at Coc:hin. 

(3) A proposaJ has aI80 t.eon received 
from Cochln refineries Ud. for expansion of 
benzene production capacity from 87,200 
MT per annum to above 2,1 0,000 MT A at an 
estimated cost of Rs.291.3 cror ... 

Decision on these proptIsal8 are taken 
on Techno-economicconsideraticns, availa-
bility of Plan Funds and investment approval. 

[ Translation1 

Ben.flcla ..... Under I.FlD.P. 

6669. SHRI. RAM T AHAL CH-
OUDHARY: Will the PRIME MINISTER be 
pleased to state the number of beneficiaries 
living in tribal and drought prone are .. who 
get fifty per cent subE;idy from Govemment 
under Integrated Rural Development Pro-
gramme in 1990-91. State-wise, and also In 
Ranchi district in sihar'/ 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAl DEVELOPMENT 
(SHRI UTTAMBHAI H. PATEL) : Under 
Integrated Rural Development Programme 
(IRDP) only Scheduled Castes and Sched· 
uled Titles were entitled for 50% sublldy 
during 1990-91, irrespective whether they 
lived in tribal or Drought Prone Area Pro-
gramme (DPAP) or any other area 

A statement showtng the number of 
Scheduled Caste and Scheduledtrl:le ben. 
ficiaries state·wis. and In Ranchi dilttrlct Is 
attached. 
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